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HIGH COURT FOR THE STATE OF TELANGANA

AT HYDERABAD

MONDAY, THE NINETEENTH DAY OF AUGUST
TWO THOUSAND AND TWENTY FOUR

PRESENT

THE HON'BLE THE CHIEF JUSTICE ALOK ARADHE
AND

THE HON'BLE SRI JUSTICE J. SREENIVAS RAO

WRlT APPEAL NOS: 92 AND 96 OF 2024

wA NO.92 0F 2024:

Writ Appeal under clause 15 of the Letters Patent preferred against the order dated

29t1112O23 passed in W P No 16637 of 2023 on the file of the High Court.

Between:

Axis Bank lndia Ltd.,, Office at No.5-2-183/1 84, Modi Square, lll rd floor,
R.P.Road secbad, Telangana -500003

-..APPELLANT/RESPONDENT NO.3

AND

1. Shobha Gupta, Wo Late Rajender Gupta aged about 62 years occ house
wife, rio H.No.8-2-68'l/A/5, Road No 12 Baniara n'llli.EJ33l#Eor/pE,,oNER

2. Union of lndia thru Ministry of Finance, 3rd floor, Jeevan Deep Building,
Sansad lvlarg, New Delhi-1 10001

3. Reserve Bank of lndian thru Governor, Shahid Bhagat Singh Road,
[/lumbai740000 

..R ES poN o EN TS/RES..N DENTS

lA NO: 2 OF 2024
Petition under Section 151 CPC praying that in the circumstances stated in

the affidavit filed in support of the petition, the High Court may be pleased to

suspend operation of orders dt.2911112023 in WP.No.1663712023, pending

disposal of WA.No. /2024

Gounsel for the Appellant: SRI J. PRABHAKAR SENIOR COUNSEL
FOR SRI P. RAMACHANDRAN

Counsel for Respondent No. 1: SRI MD. SHARFUDDIN

Counsel for Respondent No.2: SRI GADI PRAVEEN KUMAR,
DEPUTY SOLICITOR GENERAL

Counsel for Respondent No. 3: SRI B. SHIVA RAM SHARMA, COUNSEL FOR
SRI K. RATHANGAPANI REDDY



WA NO: 96 OF 2024

writ Appeal under clause 15 of the Letters Patent preferred against the order dated

29111t2O23 passed in the W P No 532 of 2023 on the file of the High Court.

Between:

Axis Bank lndia Ltd., Office at No.5-2-1831184, Modi Square, lll rd floor'
R.P.Road secbad, Telangana -500003 

...A''ELLANT
AND

1. Rashmit Gupta, s/o Rajender Gupta aged about 39 years occ.business, r/o
H.No.8-2-68'1/A/5, Road NO.12 Banlara Hills, Hyderabad

2. Union of lndia thru Ministry of Finance, 3rd floor, Jeevan Deep Building,
Sansad lvlarg, New Delhi-1 10001

3. Reserve Bank of lndian thru Governor, Shahid Bhagat Singh Road' lvlumbai-
4oooo1 

...REsPoNoENrs
lA NO: 2 OF 2024

Petition under Section 151 CPC praying that in the circumstances stated in

the affidavit filed in support of the petition, the High Court may be pleased to

suspend operation of orders dt.2911112023 in WP.No.53212023, pending disposal

of WA.No. /2024

Counsel for the Appellant: SRI J. PRABHAKAR SENIOR COUNSEL
FOR SRI P. RAMACHANDRAN

Counsel for Respondent No. 1: SRI MD. SHARFUDDIN

Counsel for Respondent No. 2: SRI GADI PRAVEEN KUMAR'
DEPUTY SOLICITOR GENERAL

Counsel for Respondent No. 3: SRI B. SHIVA RAM SHARMA, COUNSEL FOR
SRI K. RATHANGAPANI REDDY

The Court made the following: COMMON JUDGMENT
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Writ APPeal Nos'92 and 96 of 2024

COMMON IUDGMENT : (Pet rbe Hon'bb the ChieJ Jrcict Akk Aradh4

I\4r. J.Prabhakar, learned Senior Counsel aPpears for

N[r. P.Ramachandran, learned counsel for the appellant'

Mr. B.Shiva Ram Sharma, Ieamed counsel rePresents

Ntr. K.Rathangapani Reddy, learned counsel for respondent

No.3.

None for the remaining respondents even rvhcn the

matter is taken up in the second round

2. These intra court apPeals are directcd against two

scparate orders dated 29.17'2023, passed bv a leatned Single

Judge in W.P.Nos.16631 of 2023 and 532 of 2023'

3. Learned counsel for the parties iointlv submit that thc

issue involved in these appeals is squarelv covcrcd bv iudgrnent

dated 25.01.2024, passed by a Division Bench o[ this (-ourt in

\\'..\.No.28 of 2024.
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4. In r.rew of aforesaid submission and for the reasons

assigned in rhe aforesaid judgment dated 25.0,1 .2024 passed by

the l)ir.ision Bench of this Court in W.A.No.2g of 2024, rhe

tmpugned or:clers dated 29.11.2023, passed in !7.p.Nos.16(137

of 2023 and 532 of 2023 are set aside.

f 'I'hc \\'rir Appeals are, accordingly, allowed. No costs.

,\s a sctlucl, miscellaneous petitions, pending if any, stand

To,
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//TRUE COPY//

SD/-K.SRINIVASA RAO
JOTNT REGT6TRAR

\/J
SECTION OFFICER

1. The Union of lndia thru lVlinistry of Finance, 3rd floor, Jeevan Deep Building,
Sansad Marg, New Delhi- 1 10001

2. The Governor Reserve Bank of lndian, Shahid Bhagat Singh Road,
Ir,4 umba r7400001
One CC to Sri P Ramachandran Advocate TOPUCI
One CC to Sri lvld Sharfuddin Advocate [OPUC]
One CC to Sri Gadi Praveen Kumar, Deputy Solicitor General of lndia [OPUC]
One CC to Sri K. Rathangapani Reddy, Advocate(OPUC)
Two CD Copies



HIGH COURT

DATED: 1910812024
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COMMON JUDGMENT

WA NOS: 92 AND 96 OF 2024

ALLOWING THE WRIT APPEALS

WITHOUT COSTS
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